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Shri B. K. Galkwad: May I know
the names; of unauthoriseq localities,
the number of families living in those
unauthorised localities and since when
they are living there?

Shri Karmarkar: I have already
asked for notice. I see from the walls
that something unauthorised comes up
somewhere. So I wanted to have the
latest position. On notice being given
I will get the latest positiom,

Mr. Speaker: The question itself’ is
there. What further notice is neces-

sary?

Shri Karmarkar: I want notice for
these details, For the question itself
I have already answered:

“(a) & (b): The information is
being collected from the Municipal
Corporation of Delhi and will be
laid on the Table of the Sabha.”

Railway Lines in Madhya Pradesh

*814. Shri Vidya Charan Shukla:
Will the Minister of Railways be
pleased to state:
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(a) whether it is a fact that the
Chief Minister of Madhya Pradesh
hag stressed the need for giving prio-
rity to the expansion of rail routes in
MadHya Pradesh in the Third Five
Year Plan; . *

(b) if so, the Railways' plans and
proposals in. thig behalf;.

(c) whether it is a fact that the
M.P. Chief Minister haq also discussed
the matter of equitable sharing of
costs of building level crossings be-
tween the State Government and the
Railways; and

(d) if so, what decision, if any, has
been taken in the matter?”

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a)- No Sir,

(b) Does not arise.
(e) No, Sir.
(d) Does not arise.

Shri Vidya Charan Shukla: Has the
Government noticed the recommenda-
tions made in the report of the States
Reorganisation Commission to the
effect that the new State of Madhya
Pradesh, when formed, would require
new lines of communication, parti-
cularly railways, and, if so, may I
know whether this recommendation
has been accepted or not and
whether that recommendation has
come to the notice of the railway ad-
ministration?

Mr, Speaker: Only yesterday detail-
ed replies were given in respect of
all these matters. State after State
was taken up.

Shri Shahnawaz EKhan: Some lines
have already been constructed in
Madhya Pradesh; others are under
construction and others are being
considered,

Shri Vidya Charan Shukla: That is
not my question. I want to know
whether the Government have notfted
the recommendation of the States Re-
organisation Commission about provi-
ding new railway connection for the
Madhya Pradesh State, when formed,
whether that recommendation has
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been accepted or not, and whether
the railway administration knows this
recommendation,

Shri, Shahnawag Khan: Of course,
we are aware of the recommendation.
It is up to the Planning Commission to
come to a decision.
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The Deputy Minister of° Food and
Agrioulture (Shri A. M, Thomas): (a)
and (b). In view of the anticipated
shortage of toarse grains as a result
of drought in certain parts of Andhra
Pradesh, Mysore, etc.,, about 58 thou~
sand metric tons of milo worth about.
Rs. 1.5 crores was imported from
US.A. in December, 1960, and Janu-
ary, 1961. As the position in° Mysore
State- had considerably improved by
the time this milo arrived, the Gov-
ernment of Mysore did not take any
milo.

() ABout 1Z2;500 metric tons of milo
have- already been taken over by the
Governments of Andhra Pradesh,
Maharashtra, Gujarat and Rajasthan.
Efforts are being made to dispose of
the remaining quanti.y by issue
through fair price shops or through-
auctions.

(d) The loss, if any, will be borne
by the Central Government.

st waraww T : qT § g oA
gwar g f ag ot wrget & ag fe fer
TS A HAT TR @ 92 @ ?

werw wgRy A fgee ¥

Shri A, M Thomas: Whatever State
wants it, we are prepared to supply
and the intention is to supply it
through fair price shops also.

Shri Indrajit Gupta: A report
appeared in the newspapers that large
quantities of consignment of milo im-
ported from the USA had been landed
at Bombay and were left lying in the
open and were exposed. to the rmins
and so on. I want to know whether
this is g fact?

Shri A. M. Thomas: There was a
previous question on this subject and
it had been answered in the House.
There is absolutely no basis for the
news that any quantity has been
damaged.

Shri Chintamoni Panigrahi: What
wags the necessity for imperting the
milo when there was no such exces-
sive demand for it?





